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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD

FRIDAY, THE THIRTEENTH DAY OF MARCH

TWO THOUSAND AND TWENTY SIX

PRESENT

THE HONOURABLE THE CHIEF JUSTTCE SRI APARESH KUMAR SINGH
AND

.THEHoNoURABLESRIJUSTICEG.M.MoHIUDDIN
WRIT APPEAL NO: 292 OF 2026

Writ Appeal under clause 15 of the Letters Patent Against the Order Dated

23t17li125 in W.P. No. 46922 of 2022 on the file of the High Court'

Between:
1. THE CHIEF EXECUTIVE OFFICER , Zilla Praja Parishad' sangareddy

District

2. THE MANDAL PARISHAD DEVELOPMENT OFFICER' PUIKAI MANdAI'

SangareddY District.

3.THEMANDALPARISHADDEVELOPMENTOFFICER,HAThNUTAMANdAI'
SangareddY District.

4.THEMANDALPARISHADDEVELoPMENToFFICER,JinnaTamManda|,
SangareddY District.

5. THE MANDAL PARISHAD DEVELOPMENT OFFICER' ANdOIE MANdAI'

SangareddY District.

.APPELLANTS

AND

1.

2.

3.

4.

5.

K. PAPAIAH, S/o.Sailu, Aged ab-qut a8 y99rs..C3pt^e BC' Occ' Hand Pump

Mechanic, Nizamsagar Mandal, Kamaredcly ulstnct'

E BALAIAH, S/o. Ramaiah, Aged aQou! 47 years' C,?Ptg SC Madiga' Occ'

H;,i p;rp rra"in" nic, p utkaiua nda I s a ngareddy District.

A. YADAIAH, S/o. Narsaiah, Aged 9!or1!.   yp.ars.' Caste BCE' Occ' Hand

;j t ;d G;hl nic, Na ng u nur'Ma:nd al s idd ipet District'

A.BALAIAH,S/o.Raiamallaiah,Agedabout42yg?r9'.CasteBC-Goud'Occ'
ii;;a'Errp rvrecna ni'c, sioo i p"i M6nd at sidd ipet District.

K SRISAILAM, S/o. Shankaraiah, Aged about 48 yiears, cqsle BC-B, Occ'

iia-n.i' ilrn p fvf'"in, n lc, Hitnnu ra' Mind al Sangareddy District'

F

6. A. VENIGTESHAM, S/o. Lachaiah, Ag.ed about 40 ye19'-Qqste BC' Occ'

ti."nJ Ril p r,rr"ir,anii, Jinna ram tviand al Sangareddy District-



7. MD. PASHA, S/o. Mohiuddin, Aged about 46 years, Caste BC-E, Occ. Hand
Pump Mechanic, Korutla Mandal, Jagityal District.

8. M. SUDHA.KAR, S/o. Anjaiah, Aged about 37 years, Caste BC, Occ. Hand
Pump Mechanic, Andole Mandal, Sangareddy District.

9. P. DEEPL,\ NAIK, S/o.NarsaNaik, Aged about 37 years, Caste ST, Occ. Hand
Pump Mec,hanic, Alladurg Mandal, Medak District.

10.P. BALAIA.H, S/o. Veeraiah, Aged about 50 years, Caste. SC, Occ. Hand
Pump Mer:hanic, Regode Mandal, Medak District.

11. M. SATHAIAH, S/o. Narsaiah, Aged about 45 years, Caste. BC-D, Occ. Hand.
Pump Mer;hanic, Kondapaka Mandal Siddipet District.

12.8. PRAVE.EN, S/o. Posha Mallaiah, Aged about 32 Years, Occ. Hand Pump
Mechanic Malyala Mandal Jagityal District.

13.K. SAILU, S/o. Venkaiah, Aged about 38 years, Caste. BC, Occ. Hand Pump
Mechanic, Nagireddypet Mandal, Kamareddy District.

14.C. VENIC\TESHAM, S/o. Budilingam, Aged about 41 years, Caste. BC-B,
Occ. Han,l Pump Mechanic, Kathlapoor Mandal, Jagityal District.

15. P. RAJ KIJMAR, S/o. Komuraiah, Aged about 44 years, Caste. BC-B, Occ.
Hand Purnp Mechanic, Sulthanabad Mandal, Peddapalli District.

16.A. DURGAIAH, S/o. Rajaiah, Aged about 52 years, Caste. SC, Occ. Hand
Pump Merchanic, Ramadugu Mandal, Karimnagar District.

17.J. SRINI\/AS, S/o. Venkaiah, Aged about 39 years, Occ. Hand Pump
Mechanir:, Gollapalli Mandal, Jagityal District. (RESPONDENT NO.1, 3,4,7,9
TO 17 A]tE PROFORMA PARTY)

18.STATE OF TELANGANA, Rep. by its Chief Secretary, Secretariat, BRK
Bhavan, Hyderabad.

19.STATE Os TELANGANA, Rep. by its Principal Secretary, Panchayat Raj and
Rural Development, Dept. Secretariat, BRK Bhavan, Hyderabad.

20.THE COMMISSIONER, Panchayat Raj and Rural Development, Dept.,
Himayath Nagar,Hyderabad.

21.THE ENGINEER lN CHIEF, Panchayat Raj and Rural Development, Dept.,
Erramarrzil, Hyderabad.

.22.T HE CH I E F EXECUTIVE OFFICER, Zilla P raia Parishad, Kamareddy District.

23. THE CFll EF EXECUTIVE OFFICER, Zilla P raia Parishad, Siddipet District.

24.THE CFIIEF EXECUTIVE OFFICER , Zilla Pnia Parishad, Jagityal District.

25. THE CFll EF EXECUTIVE OFFICER, Zilla P raip Parishad, Medak District.

26.THE Cl'llEF EXECUTIVE OFF|CER,,ZillaPraia Parishad, Peddapalli District.

27.THE ClllEF EXECUTIVE OFFICER, Zilla Praja Parishad, Karimnagar District.

28.THE DISTRICT PANCHAYAT RAJ OFFICER, Kamareddy District.

29.THE DISTRICT PANCHAYAT RAJ OFFICER, Sangareddy District.



30.THE DISTRICT PANCHAYAT RAJ OFFICER, Siddipet District.

31.THE DISTRICT PANCHAYAT RAJ OFFICER, Jagityal District.

32.THE DISTRTCT PANCHAYAT RAJ OFFICER, MEdAK DiStTiCt.

33.THE DISTRICT PANCHAYAT RAJ OFFICER, Peddapalli District.

34.THE DISTRICT PANCHAYAT RAJ OFFICER, Karimnagar District'

35.THE MANDAL PARISHAD DEVELOPIVIENT OFFICER, Nizamsagar Mandal,

KamareddY District.

36.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Nanguru Mandal,

Siddipet District.

37.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Siddipet Mandal,

Siddipet District.

38.THE MANDAL PARISHAD DEVELOPTVIENT OFFICER, KOrutiA MANdAI'

Jagityal District.

39.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Alladurg Mandal,

Medak District.

40.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Regode Mandal,

Medak District.

41.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Kondapaka Mandal,

Siddipet District.

42.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Malyala Mandal,

Jagityal District-

43.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Nagireddypet

Mandal, kamareddY District.

44.THE MANDAL PARISHAD DEVELOPMENT OFFICER, KAthiAPOOT MANdAI,

Jagityal District.

45.THE MANDAL PARISHAD DEVELOPMENT OFFICER, SUIthNAbAd MANdAI,

PeddaPalli District.

46.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Ramadugu Mandal,

Karimnagar District.

47.THE MANDAL PARISHAD DEVELOPMENT OFFICER, Gollapur Mandal,

Jagityal District.

...RESPONDENTS

lA NO: 2 OF 2026

petition under Section 151 Cpc praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

susPEND the order Dated 2310712025 in w.P.No.46922 0f 2022 0f the

Honourable Single Judge.



cou n se r ror rhe Appe r ra nt : sR r 
EEt1."=i, If," BI#311fi )

Gounself ortheRespondentsNo.ltolE,ii"_rii??T,i,l35,!

Counsel for the Respondents No.18to21 : MS.M.SHALINI, GP FOR SERVICES ll

Counsel forthe Respondents No.22to47: GP FOR PANCHAYATH RAJ

The Court mader the fotlowing: JUDGMENT
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AT HYDERABAD

Dated:13.03.2026

Between

The Chief Executive Officer,
Zilla Praia Parishad, Sangareddy District'

and 4 others.

AND

...Appellants

and

K.Papaiah

and 46 others.
Respondents

.IUDGMENT:

Mr.K.PradeepReddy,learnedStandingCounselforTelangana

Zilla Parishad, appears fior the appellants'

LearnedcounselMs.V.Poornasri,representinglearnedcounsel

Sri Prabhakar Chikkudu, appears for respondents No'1 to 17'

Ms. M.Shalini, learned Government Pleader for Services.Il,

appears for respondents No'18 to 2l'

,,

.

i
i
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2. By the impugned judgment delivered on 23.07.2025 in

w.P.No.4 6922 of 2022 preferred by seventeen writ petitioners, who are

respondents No.l to 17 herein, the learned writ court directed the

respondents therein, who are appellants herein, to consider case of the

writ petitioners for regularisation of their services in accordance with

law in the respective posts in which they are discharging duties in

conformity with principles of natural justice by providing an opporrunity

of personal hearing to the writ petitioners and pass appropriate orders

within a stipulated period taking into consideration the judgments of the

Apex Court referred to and extracted therein with all consequential

benefits.

3. [t appears from a bare perusal of the impugned judgment that it

was prrrnounced on 23.07.2025. though it was dispatched on

I l.l1.2025. [t appears from a perusal of paragraph 9 of the impugned

judgmert that the learned writ court has inadvertently taken note of the

judgmerrt of the Apex court pronounced on 19.08 .2025 passed in civil

Appeal \{o.8558 of 2018 (Dharam singh v. State of u.pt) and quoted

certain llaragraphs thereof, which is on the subject of regularisation of

certain employees.

i

i

I

I

' 2025 SC,l Ont-ine SC 1735
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4. The appellants have also taken a ground on this issue at

paragraph 9 of the grounds of appeal.

5. In such circumstances, it appears that the impugned judgment

suffers from certain fundamental errors and, as such, cannot be sustained

in the eye of [aw.

6. The impugned judgment is accordingly set aside and the matter is

remanded to the learned Single Judge having the present roster of the

subject matter.

7. The writ appeal is accordingly allowed without getting into the

merits of the contentions of the parties. There shall be no order as to

costs.
l

i

i
I

I
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Miscellaneous applications pending, if any,

JOINT REGISTRAR

/TRUE COPY//
SECTION OFFICER

1. The Chief Secretary, Secretariat, Telangana , BRK Bhavan, HYderabad.

2. The Principal Secretary, Palgl qy?t Raj .and [urql Development, Dept.

Seiretariat, Telangana State, BRK Bhavan, Hyderabad'

3. The commissioner, Panchayat Raj and Rural Development, Dept., Himayath

Nagar,HYderabad.

4. The Engineer ln chief, Panchayat Raj and Rural Development, Dept.,

Enamanzil, HYderabad.

5. The Chief Executive Officer, ZillaPraja Parishad, Kamareddy District. 
i

6. The Chief Executive Officer, Zilla Praia Parishad, Siddipet District'

7 . The Chief Executive Officer, Zilla Praia Parishad, Jagityal District'

8. The Chief Executive Officer, ZillaPraia Parishad, Medak District'

shall stand closed.

SD/. K:SMIVASA RAo

To,
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9. The Chief Executive Officer,, Zillapraja parishad, peddapalli District.

10.The Chief Executive Officer, Zilla praja parishad, Karimnagar District.

1 1. The District Panchayat Raj Officer, Kamareddy District.
'l2.The Dishict Panchayat Raj Officer, Sangareddy Dstrict.

13.The District Panchayat Raj Officer, Siddipet District.

14.The Distr"ict Panchayat Ral Officer, Jagityal District.

15.The Dist'ict Panchayat Raj Officer, Medak District.

16.The District Panchayat Raj Officer, peddapalli District.
'l7.The District Panchayat Raj Officer, Karimnagar Diqtrict.

18.The Mandal Parishad Development officer, Nizamsagar Mandal, Kamareddy
District.

19.The Mzrndal Parishad Deveropment officer, Nanguru Mandar, Siddipet
District.

20.The Mandal Parishad Development officer, Siddipet Mandal, siddipet District.

21.The Mandal Parishad Development officer, Korutia Mandal, Jagityal District.

22.The Mandal Parishad Development officer, Alladurg Mandal, Medak District.

23.The Mandal Parishad Development officer, Regode Mandat, Medak District.
24. The Merndal Parishad Development Officer, Kondapaka Mandal, Siddipet

District.

25.The Mandal Parishad Development Officer, Malyala Mandal, Jagityal District.

26.The Mandal Parishad Development Officer, Nagireddypet Mandal, kamareddy
District.

27. The Mandal Parishad Development Officer, Kathiapoor Mandal, Jagityal
District.

28.The M:rndal Parishad Development Officer, Sulthnabad Mandal, peddapalli
District.

29.The Merndal Parishad Development Officer, Ramadugu Mandal, Karimnagar
District.

30.The Mandal Parishad Development Officer, Gollapur Mandal, Jagityal District.

31.One CC to SRI K.PRADEEP REDDY, SC FOR ZPP, MP, cPp. tOpUCl

32.One CC to SRI PRABHAKAR CHIKKUDU, Advocate. IOPUCI

33.Two C(ls to GP FOR SERVICES ll, High court for the State of Telangana.
touTI

34.Two CCs to cP FOR PANCHAYATH RAJ, Hish Court for the State of
Telangana at Hyderabad. [OUT]

35.Two Cl) Copies.
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HIGH COIJRT

DATED:1:3/0312026

JUDGMENT

WA.No.292 of 2026

Nf PEiql--
ALLOWING THE WRIT RSNflgI{
WITHOU COSTS

ou 0 7 AP 11 2026
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